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O R D E R 

05.02.2020  Counsel for Appellant refers to the Order dated 2nd 

December, 2019. It is stated that the matter is part-heard before another 

Bench.  

 Registry to take directions from the Hon’ble Chairperson regarding 

listing of this matter.  

Tentatively, we list this matter on 18th February, 2020.  

 

 
     [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

 

(Justice A.B. Singh) 
Member (Judicial)  

 

 
[Kanthi Narahari] 

Member (Technical) 
/rs/md 


